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THE DEPUTY MINIS! ER IN THE
MINISTRY OF RAILWAYS (SHRI MOHD. 
SHAFI QURESHI) : (a) and (b). Suggestions 
made by Members erf Parliament during the 
debate on the Railway Budget relating lo 
improvement of railway working, including 
ways and means to put an cud to thefts, dacoi* 
ties and other anti-social activities, are exami­
ned promptly with due regard to the feasibility 
of implementation and availability of the 
resources. It is in this context that an announ­
cement was made on 15.6.71 in the Lok Sabha 
duriog the debate on the current Railway 
Budget that the Minister for Railways proposes 
to set apait half a day in a week for meeting 
labour leaders for discussing various problems.

SHRT P. NARASIMHA REDDY : Has any 
action been taken in pursuance of this announ­
cement to hold such meetings with the Labour 
leaders ?

SHRI MOHD. SHAFI QjURESHI : We
have already had two meetings with the Labour 
Leaders.

SHRI P. NARASIMHA REDDY : What 
olhei steps arc proposed by the Ministry to 
reduce these anti-social activities in the railways 
in addition to meeting labour leaders i

SHRI MOHD. SHAFI QURES11I : The
Railways have taken various steps. We air 
also in constant touch with the State Govern­
ments as the law and ordrr situation is prima- 
iily the responsibility of the State Government. 
So tar as the Railways are concerned, they are 
doing their pai t in consultation with the State 
Governments.
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That is a suggestion ; not a question. He 
has noted it.
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SIIRI D. N. 1 1WARY ■ Tht- Minister 
stated that he has taken several steps in consul­
tation with State Governments and has called 
the meeting of the variofls trad ' unions also. 
With all these s*ep*> what impiovements have 
been brought abouti I want lo know whether 
the thefts have been stopped or are on the way 
of being stopped.

SHRI MOHD. SHAFI QURESHI : There 
has beer* a slight improvement. But. as the 
Hon. Member knows, the situation in the 
Eastern sectoi is far from satisfactory. The 
Government is endeavouring to take every step 
to sec that normal law and order situation is 
brought al>out in that area. That would also 
effect the improvement in the functioning of 
Hus Railways. In other ser tors there has been 
slight improvement, bin 1 agree that much need 
to be done.
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Employees' participation in the manage-
ment of Railways

*938. SHRI N E. HORO: Will the
Minister of RAILWAYS be pleased to state :

(a) whether Government have consideied 
a pioposal regarding participation of empleyees 
in the mjnagement of Railways : and

(b) if so, the decision taken thereon ■*

n iK  DEPUTY MINISTER IN 11 IE 
MINISTRY OF RAILWAYS (SHRI MOHD. 
SHAFI QURESHI) : ia)and (b). J he Railway 
labour are already participating in certain 
spheres of Railway management activities, The 
question of extension of these areas is Reviewed 
from time to time and further steps in this 
connection would be taken as and when consi­
dered feasible,

SHRI N. E. HORO : The hon. Minister
well nigh said that it was not feasible to allow 
paiticipation of railway labour in the Adminis­
tration. Even though, I would like to know 
the areas where they are allowed participation, 
and the areas where Government have not 
found it feasible to allow them ? Secondly, will 
the hon* Minister go a step further and say 
very bodly that Government would allow 
labour full participation in ibe management of 
railways ?
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